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DR. SASMIT PATRA: Sir, | associate mysell with the matter raised by the hon.
Member.

SHRI JOSE K. MANI: Sir, I also associate myself with the matter raised by the
hon. Member.

Enhancing financial assistance to persons injured in

various kinds of accidents
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SHRI B.K. HARIPRASAD : Sir, I also associate mysell with the issue raised by
the hon. Member.
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SHRI RIPUN BORA : Sir, [ also associate myself with the issue raised by the hon.
Member.

SHRI JOSE K. MANI : Sir, I also associate myself with the issue raised by the
hon. Member.

SHRI P. WILSON : Sir, I also associate myself with the issue raised by the hon.
Member.

DR. SASMIT PATRA : Sir, I also associate mysell with the issue raised by the
hon. Member.

Need to accord International status to Jai Prakash Narayvan Airport at Patna
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Need to end conflict between farmers and wild animals
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